Bhola Nath Patel, /o Sri Prabhu Nath Patel, R/ o Villa
Sonai, Post Aunta, District Allahabad -

nas sem ama aae deed BES A

By Advocate : Sri1 S. Ram

, Union of India through General Manager, West

Central Railway, JDA Bhawan, Civic Centre, 1
E Garatal, Jabalpur.

2; Chief Personnel Officer, West Central Railway,
Office of General Manager, JDA Bhawan, Civic

Centre, Garatal, Jabalpur.
j 3. The Divisional Railway Manager, West Central
' Railway, Jabalpur..
%’ cerrennee nnoee s RESpoOndents
ORDER
| - BY JUSTICE KHEM KARAN, V.C.

Heard Sri S. Ram, learned counsel for the
applicant on this O.A. and also perused the
1
% contents of the application and the papers

annexed thereto.

i The applicant alleges that he has

completed Apprenticeship under the Act of 1961 ;‘
and he applied for being appeointed on a Group 5’1@"
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counsel for the a-ppli;:ant requested that th:l.a

O.A. may be disposed of finally with suitable
direction to the CPO, West Central Rallway,
Jabalpur to consider and dispose of the same

within the time to be fixed by this Tribunal.

3. The O.A. 1s finally disposed of with a
direction to the respoendent no.2 namely CPO,

West Central Railway, Jabalpur to consider and

‘dispose of the representation dated

8/17.10.2005 (Annexure-8) 1in accordance with
law and the relevant rules within a period of
three months from the date of certified copy of

this order together with a copy of tha

representation is filed before hi .w
@\.
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